
Actually, the Foreiln SuppUer deliver-ed, qU!Ultitf at J.80 lUh t<nlq_ a,amst the contracted quantity ot 2 
laldt. toDnee by exercis!n& his option ot 
shippinl 10 per cent less. The quanti-
ties of imported sugar were further 
expect~ to be reduced ~vqyaJe due 
to d'l'DNeI etc. These lu,ar stocks at 
the ports were kept handy to meet 
such type of marginal short-falls in 
the actual imports. 

In September, 1980, the Govemment 
considered expedi~t to ho14 on these 
stocks for some time more in view of 
the new scheme for pooling the imporl-
.pd and 'Levy-free' indigenous s~ar for 
internal distribution for the months of 
September-October, 1980. 

Out of 2331 tonnes of sugar stocks 
at Madras Port, 1800 tonnes of sugar 
have been released to Tamil Nadu 
State. ~:he balance stocks of about 1666 
tonnes at these ports have been kept 
for tiding over any unexpected internal 
requirement till the new production of 
sugar durIng the crop year 1980-81 
(October-September) reacbes a suffi-
cient levE:'l for meeting the domestic 
demands during the months of Novem-
ber and December, 1980. 

Central Assistance to the Hutment 
Dweners at Bombay 

183. SHRIMATI PRAMILA DANDA-
VATE: Will the Minister of WORKS 
AND HOUSING be pleased to state = 

Ca) whether i~ is true th~ due to 
torrential rain in August, 1980 in 
Bombay city, heavy damage was done 
to the hutment dwellers in the city 
and suburbs of Bombay leading to 
many casualties; and 

(b) it so, whether the assistanee 
win be given by the Central Govern-
ment to prevent such a situation in 
future? 

THE MINrSTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSINO (SHRI BHISHMA NARAIN 
SINGH): (a) Information is beiDI col-

lected from the Government of Maha-
f~shtJ'a. 

(b) The Slum Clearance/Improve'-
ment Scheme is jp tb~ State sector an4 is operated by the State GovernmentIJ 
as a part of the State Plan. Central 
flnancial assistance for State Plan 
schemes is liven in the shape of block 
loan and block grant. Inter-sectoral 
allocation of funds within the State 
Plan are made by the State Govern-
ments according to priorities adopted 
by tbem, k~piDi in view the guide-
lines laid down by the ~vernment of 
India and the Planning Commission. 
There is no allotment of funds by Gov-
ernment of India specifically for slum 
clearance/improvement. 

Wheat aDd. Rice Allotted UDder Food 
for Work Programme darin, 1980 

184. SHRI TRIDIB CHAUDHRI' Will 
the Minister of RURAL RECONSTRUC-
TION be pleased to lay a statement on 
the Table of the House ShO\\'lng: 

(a) the amount of wheat and rice 
despatched to various states during 
1980 under the Food fOr Work Pro-
gramme; and 

(b) whetiler there is any proposal 
to redUCe the scale ot fOOdgraina 
assistance in the remaining months of 
the year or to suspend it altogether? 

THE MINISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BIRENDRA SINGH RAO): (a) 
and (b). A statement indicating ~he 
quantities of foodgralns allocated/re-
leased to different States/Union Terri-
tories during 1980 is enclosed. There 
is 110 proposal to either to reduce the 
allocation or to suspend it altogether. 




